NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

(IB) 452(ND)/2017
CORAM:

PRESENT: DR. V. K. SUBBURAJ MS. INA MALHOTRA
HON’BLE MEMBER(T) HON’BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON
30.05.2019

NAME OF THE COMPANY: M/s Power2sme Pvt. Ltd. Vs, JV Strips Ltd.
&O0rs.

SECTION OF THE COMPANIES ACT: 9 of IBC, 2016
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

For the Petitioner:' Mr. Sarfaraz Karim, Advocate for RP
For the Respondent: None

ORDER

A preliminary report as well as the report giving the list of stake holders have

been filed by the Liquidator. Both the reports are taken on record.

No further directions are called for.

G~ — e~
(V. K. Subburaj) (I;la iﬁalhotra)
Member (T) Member (J)

{Sapna)



